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Ceiling on Lendio(J Facil iti lmpo ed 
by IMF 

40 4. SHRI E. BALANANDA ~: Will 
the Minister of FINAN 
tate : 

be plea ed to 

(a) the percentage f increase made in 
India's quota by the IMF in it's eighth 
revision; 

(b) the ceiling on lending fa ility 
i010 ed in our case ~ and 

, ) what will be the impa t on our 
borroy. ing accomodalion wi th the 1M F '! 

THE MINISTER 0 FIN A E (SHRl 
PRA AB MUKHERJEE) (a) 
A~ a result of Eighth Quota Review, India' 
present quota has be n increased by 2R .54°/p 

from pre cnt quota of DR 1717.5 million . 

(b) and (c) I M F ha\ e not impo ed any 
specific cl!iling in ca e of Indi a. At it 
meettin£ in Wa hington on ~ eptember 25, 
19 3, the In terim Commit! e onc1uJed 
that acce s to the Fund ' resources under 
tbe enlarged acce s policy during 1984 
should be subject to annual limits of 102 and 
125 per cent of quota, 3 years limit of 306 
and 375 per cent of quota, and cumulative 
limits of 408 and 500 pcr cent of quota, 
Thi resolution does not affect our existing 
arrangements with the Fund as it is 
applicable during 1984. 

Financial Assi~taDce to State~ by 
Financial lustitutions 

4065. SHRI SATYAGOPAL MISRA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the details of financial assistance to 
different States by the different Central 
Financial Institutions in the years 1980-81, 
1981·R2 and 1982-83 ; 

(b) the basis of granting loans assistance 
to different States by the Centrally controlled 
Financeial Institutions; and 

(c) the details therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Infor-
mation readIly available is given in attached 
statement. 

(b) and (c) The all'India finan ial 
institutions do not make State·wise allocation 
of funds. Flow of assitance from the 
financial institutions to any particular State 
is determined by the number of applications 
for assistance received from that State 
which JO turn would depend on the level 
of entrepreneurial activity in the State and 
locational decisions of the entrepreneurs . 
The loeational decision of the entrepreneurs 
are influenced by factors such as a ailability 
of raw materials skilled labour, power 
supply. basic infrastructural facilities and 
proximity to m:lrkets. The fin40cial 
institutions extend assistance in accordance 
with national priorities to all projects which 
are found economically viable and technically 
feasible. 

Statement 

Statewise Clas ification o~ A. sistance sanctioned by All-India Financial Institution . 

(Rs. in crores) 

SI. No. 

1. 

'2. 

• 3. 

State 

Andhra Pradesh 

A am 
Bih ~ 

1979-80 

68.::;5 

6.07 

39.32 

19 0-81 

1'53.84 

6.93 

62.90 

Sanctions 
1981-82 

253.55 

8.94 

61.11 




